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Table of the House, [Placed in Lib-
rary. See No. LT-6984/66].

(b) and (c). There are two duly
constituteq Selection Committees set
up by Government, One selects foreign
students and on it are represented ithe
Ministries of Education, External
Affairg and the Directorate General of
Health Services. The other Committee
deals with various eligible categories
of Indian students,

20 per cent of the geats are reserved
for students belonging to Scheduled
Castes|Scheduled Tribes of the con-
cerned Union Territories.

Selections as a rule are made on
merit.
(d) No Sir.
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Jawaharlal Institute of Post-Graduate
Medical Education and Research,
Pondicherry

*805, Shri Hari Vishnu Kamath:

Will the Minister of Health and
Family Planning be pleased to state:

(a) whether Government have under
consideration a proposal to make the
Jawaharlal Institute of Post-graduate
Medical Education and Res2arch, Pon-
dicherry an autonomous institution;

(b) if so, the details thereof; and

(c) the reasons therefor?

The Minister of Health and Family
Planning (Dr, Sushila Nayar): (a) Yes,
Sir.

(b) and (¢). To speed up the growth
and development of the Jawaharlal
Institute of Post-graduate Medical
Education ang Research, Pondicherry
it is proposed to set it up as a Regis-
tered Society under the Socicties Act
of 1860, The Jawaharlal Institute of
Post-graduate Medical Education and
Research, Pondicherry, on being re-
gistered under the Societies Act of 1860
will have a Governing Body to be
appointed by the Government of India.
It will consist of 12 members including
the Director., The Union Minister of
Health and Family Planning will be
the President of the Governing Body.
The other members of the Governing
Body will include representatives of
the Central ang State Governments,
Vice-chancellor of the affiliating Uni-
versity, eminent scientists in the field
of mredicine and one professcr of the
Institute.





